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BEFORE THE NATIONAL GREEN TRIBUNAL,

EASTERZONEBENCH,KOLKATA

Original Application No. 170 12025/EZ

Bhagabat Swain & Drs.

Versus

State ofOdisha & Ors

INDEX

S. No Description of Documents

APPLICANT

RESPONDENTS

Pazeso

1. Counter Affidavit on behalfofRespondent Nos. 3 and 4 .1- Jb

3. Annexure-B :

Copy of the Memo No. 526 dated 24.07.2025 along with 3t...e
the UD Case details

4. Annexure-C (Colly) :

Copies of the inquiry report I damage assessment note by

Assistant Conservator of Forests, Cuttack Division; 38 - Lt3
Penalty Letter No. 586 dated 05.08.2025 and proof of

realisation of the penalty amount
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!.\. r- r.-.) 1 r\ 17 r,r\j: r rr r ^ T)',,7"Tn .in f r__TD ."

..8', Class Gontractor
At/Po- Dubrrri, Ps- Kalinganagar, Dist. - Jajpur (Odisha- Z55A26\

Email- Liswa4hawa.@g , Mob- 8984172411
G ST I N- 21- AXZP P 5 424H 724

qai!,.qo4

TC

Sir,

I hc Di\,liionii I;orcst Olliccr
Cuitncii

SLrf-.: E\ccutior'r of Sl\,1C \\,orks undcr OMBADC in Pacchikote DPF, )ajput Road Range as per ABreement

No.05 ni /20r-{-15 by Sri iliswajit P.tra, 'B' (Diplorrra) Class Contractor, At/l,o- Duburi, P5- Kalin3a i!agar,

lis1,l:llir,

yoirr i\.'ien'ro r,to 7zt/7 ot 30-08,2025

\l.iih :"cfcrence to lhe lettcr on the captioned subject I am to state that, i have issued Work Order
fcr crtcrlt on of st'4c \.,",or1( in Pacchikote DpF as per Agreement No.o'-p1/2024-25- Accordingly, I have

apci,racrild the Concerned Range Officer, Forester for identification of site and lay out of the said !.rork.

)ue to dclay in start of the work, I have been corresponded to start and complete the \york
assitne.i tc hi,rl bcfare 08-03.2024 vide letter No.480 D.t 20-01,2025. ln reply, I have aiso intimated the
reasci cl non e'x€cution of tite \,r'ork is the dispute in the site as shown by the concerned Forester by local
villaBCrs '/;de my lettcr D.t 26-A2-2A25. I have also submitted thc Prayer for Extension of Time along \,vith
saiC !ttte.. thc said villailers continued dispute with me from thc verV beginning for vested interest,
Beiorc iJ;rch, I have coryrpleted only 17 Nos of staggercd l-rench and 1l0o mtr of Boundary Trench. ln
the i'iiciliil of July, I havc rcsumed the rvork rvith due consultation of Range officer and Forester in the
sircs sirc',',.n b'/ r hen1. on 24 a7 2025, while my staffs rvere cng.rged ill digging percolation pond as per the
zpp:ot,ei dirnension in thc DPR, some villagers came and tri€al to stop the work and argued \.Jith Clriver
and iiircaterrd him. ln the statc of mcntal agony, he tried to cscape fronr the spot. while on retura
rnar!hinit, hr irrd'./crlcntl!, damagod somc trces.

;i{irll'.iro vcIY begionin[, I along with my staffs are very carcfLrl for the protection ancl caring of
trees arrd v',irdliic. r,rcithcr r nor my staffs havc ever attcmpted for any such damage to the trees and
wildlilc.

r ;,r!o, oric{r ;:r11;in rcitcratcd rhat, ,,o surh restriction has biteD inv)osed i, the ograerr}ent to o5e
the ,,c.1)it)i' itt tltt: soid v"'ork. llallt(!r, lhave t)acle ogreemtnl to ex?cLttt: tl,c, lr,ork o.s per (6 e volume ond
rate qocted tt){,teit1. l\olhit)q rclolinq to the t,eans of executio, is n,,_:tltiou?t{ io tht: oqrcerldnt.

-1-nxq QO o,|/z-tfe/

9lvlrlonil ofirt
'V
Oflcer

t
t

Cutlack Forest Divislon

\
r(

Lo-

1
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j

i

As this damage to forest are done due to your carelessness and negligence of my driver and being

,' ' 
.n 

"r,o."r""i 
a""ir*tor and pro-forest person, I wish to compensate the said loss as per CLAUSE-15 of

'theaSreementandreadytopayR5.423T5/-(Forty-twoThausdndThreeHundredSeventy.Iive)asfine
i.e. 5 times oJ the domaged property'

lfurtherreqLlesttoyoukindlylessentheamount'andfinemetheactualtossdonebymydriver
,, i.e. Rs. 8475.00 i^slead of Rs' 42i75 /'

Yours faithfullY'

--frtu.e- eo a)-/esle,l
Vt

Dlvlslonal Fotost Ofiicer

Cuttacl Forest D lvirion

,I

D*"*l rhf"\
t)

t; /a'r / )-o 75
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ftnaQ_rutLL- D
.i:-, EIMail laG'61

OFFICE

6aqaroroateotqtd.loqaLJroeq.orrilrca, e6ee6,6to, e6.'e
OF THE DIVISIONAL FOREST OTFICER: CUTTACK FOREST DIVISION

AT: - GHATAKULA, NUAPADA, CUTTAK 7530IO
Toll Free No.18003457473

't 
c l:- 0671-295761I Control Roonr:- 0(r7l -23403{3

Email: - r I lir.('rtl litclinr rrrlirh;r. ol. t

To

lllemo No f Ol 16 /(TFACCT.)

rh
Drted, Cuttrcli the 6 Novenrber .2025

Sri Ilislr :rjit l,xtra.,tJ,(Dillloml) Cluss Corrtractor.
At/Po-Dubur.i. PS-Knlinganrgar, Distr.icrJrjpur,
Pin-755026, Imril:- biswa.lharva@grnail.conr

Closure of Conlract \ ide Agreement No. 05-p I o12024-25 lor the rvork : ,,SMC works such as
Craded Bund, Staggered Trench, Water Bod),, Cootour Trench & Bounclary Trench at Jajpur
Road Section under Jajpur Road Range in the District of Jajpur under OMBADC Scheme lor
the year 2023-24 (DPR.2022-21),.

(i) This office Work Order No.10959. Dt.09.12.2024.
(ii) This office Merno No.480. Dt.2O.0L2025.
(iii) This olirce Memo No.5980, Dt.09.07.2025.

Sir,

The above noted $,ork has been assigned to you vide Agreement No-05 -p I/2024_25 rvirh due
date of comrnencernenl 09.12.2024 and the date of completion 08.01.2025, lt is observed lhat within rhe
stipulated period of08.0i.2025. no progress ofrvork was rnade by you towards the given contract ofworks.

Again on dated 23.0'i.2025 the Range Officer, Jajapur Road Range reported that out of
follorving items only in contour Trench ll00 Mtr. and r? Nos. of staggered rrenches rvork have been
completed- Hence no substantial progress made by you till 13.O'l .2025.

on dt.24.0r.2025 Range officer reported rhat damage to 66 Nos. oftrees made by you during
carelessness in execution of work and compensalioll of Rs.42,375L has been realized vide cheque
No.621207 of SBl. Duburi Jajpur. Till date you have not applied any Time Exrension in proper format as per
the agreemenr for completion ofuork.

Hence. considering the above facts the agreement nade rvith you for execution ol SMC rvork
in Pachhikote DPF is hereby rescinded and closed.

Yours faithfully,

Ref: -

-W"'q
z n 1 Divisional Forfst Officer.

M.,r" N". 1 o 1 r+:7p^,.. 16 . J I, ) o es zBDutrack Foresr Divisiou

Copy submirted ro the Chief Executive Officer, Slale CAMpA Authori!); O/o rhe princioal
chief conservaror of Foresls & HoFF, odisha l Regional chief conservator or roLests, e,L,,i"cr,.,.'iill
favour ofkind information and necessary action.

stl
Divisional Fo llce r,

Memo No. LolTg / Date. )6 , lJ. e oes#'ttack Forest D

ange Officer, Jajpur Roacl Range for informat

tYrslon

ion and rrecessary

.r/
Divisional Forest Otlicer,
/SJu ttack Forest Dirision

Tn ^u Ca afl"ilr.4
.t'

Oi vislon
Cutlack

Forclt Offlc.t I

action
Copy forwarded to the R

Forerl Dlvirlon

7-9

Sub: -
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8(3:414025/FCE 

Subject: Submission of Inspection Report in Compliance with NGT 

In compliance with the directions of the Hon'ble National Green Tribunal (NGT) in 
Case No. 170 of 2025, the committee was constituted for. joint inspection. This 
committee comprised of Shri V. Karthick IFS, Conservator of Forests, PSM 
representing the Principal Chief Conservator of Forests, Head of Forest Force, State of 
Odisha and Shri Shashi Shankar IFS, Dy Inspector General of Forests, Regional 
Office, Bhubaneshwar on behalf of Ministry of Environment, Forest & Climate Change, 
(ntegrated) Regional Office, Bhubaneshwar. The committee visited the site on 
28.11.2025 and conducted the required field inspection. 
Brief of the Case : 

Tne site, from where the contextual incident is reported, is located within Pacchikote 
Demarcated Protected Forest (DPF) of Jaipur Road Beat and Jajpur Road Section of Jajpur 
Road Range under Cuttack Forest Division. The part of the forest area falls within the 
ambit of Korabandi Van Surakhya Samiti(VSS) and supports good vegetation comprised of Sal pole crops. 

Certain Soil and Moisture Conservation (SMC) related works, as highlighted in the DPR, 
were sanctioned and the execution work was awarded to Sri Biswajit Patra B Class 
C¡ntractor under the Scheme OMBDAC in 2023 -24.( Contract Order-ANNEXURE 01) 

Case No. 170 of 2025 

As per the contract, the entire SMC Work has to be executed within specified time limit which was between 09.12.2024 and 08.03.2025. But the Contractor failed to comply this dateline and delayed the work for which the Divisional Forest Officer issued one letter vide Letter No 480 dated 20.01.2025 to the Contractor. (ANNEXURE 02) 
To this tetter the contractor replied the delayed in exeCution of work due to the problems created by local people vide his letter No dated 26.02.2025 (ANNEXURE- 03) 
Subseauently the contractor Started the work In the months of June and uy enontaneously without taking any sanction trom the torest department to execute SMO related works in forest area during monsoon. In process of digging for some t harvesting structures nside forest, TeW trees were uprooted and few damaged Ac 

as the matter came in knowledge of the forest department, the Range Officer took cognizance of the situation and issued one shoW cause notice vide his letter No. 527 dated 24.07.2025 to the contractor for violating the contract by damaging 66 trees (ANNEXURE 04). 

Further, the Range Officer made assessment of the loss incurred to the forest caused by 
unmindful work execution by the contractor and imposed a penalty of Rs 42,375/-to the contraçtor vide Letter No 586 Dated 05.08.2025 (ANNEXURE 05). The contractor accepted I the folly made and deposited the penalty vide Cheque No 629207 of SBI Duburi Jajpur (ANNEXURE 06). 

Subsequently, taking serious note of the damage done to the good 

ereated fro rn eoffice 

of executing non-essential SMC works in the area , the 
Letter No 10116 dated 26.11.2025( ANNEXURE 07). 

A) Site Inspection and Observations made. 

(Computer No. 281239) 

The following observations are respectfuly submitted 

DFO cancelled Salforest in endeavor 
the contract vide 

by SHASHI SHANKAR. DIGF(SS)-0/o ADGE (C) DEPITY INSPECTOR GENERAL OF FOREST, RO -ECZ on 10/12/2025 

I/148462/202 

ANNEXURE F104



CE 

The inspection team visited the site (Annexure 08 -Map of the site) and ouso 
damage OCertain trees, including stripping of bark on one side and damage to soe po 
Crops. Inese damages occurred during the course of SMC work execution and du to 

vehicular movement within the dense forest area, The photographs are as foltows 

Latitude: 21 141 
Longitude:86 626 

Elevation: 184124.4 n 
Accuracy 13.69 m 
Time 25-07-2025 01:54 PM 
Note patchikot DPF 
Korabandhi 

I/148 
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Latitude: 2T125 
Longitude: 86 69 
Elevation 788.0:57-9m: 

AÇcuracy: 92.04 m 
Time 25-07-2025 02:02PM 
Note: patchikot DPF 

korabandh 

Latitude: 21138 
Longitude: 86 634 

Elevation:384.21132.2m 

Accuracy8.2m 
time: 25-07-2025-02:24PM 
Note-pat
ikot DPF 

korabahdhi 

File No. 
8(33)414/2025/FCE 

(Computer No. 281239) 

Generated from eoffice by SHASHI SHANKAR. 

11 

DIGF(SS)-0/o ADGF (C), DEPUTY INSPECTOR GENERAL OF FOREST. RO-ECZ on 10/12/2025 07:20 pm 
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B) Assessment and Recovery of Damages: 

Damage compensation was assessed by the Divisional Forest Officer (DFO) and 

recovered from the contractor. Subseguently, the contract has also been cancelled by 

the DFO. 

C) Delay in Execution and Execution and Poor Supervision: 

The awarded workwas delayed by the contractor, resulting in late execution of operations 

in unfavorable season. The delay, coupled with poor planning, execution and supervision 

Of worKs, made some damage to the forest area which was quantified by the forest 

department. The DFO has already taken cognizance of the damage to forest and has 

ISSued show-cause notice to the concerned staff for wrong selection points, delayed 

execution and inadequate supervision, (ANNEXURE 09). Action is being pursued as per 

departmental procedures. 

D) Coordination with VSS: 

The Range Officer conducted a meeting with the Vana Surakhya Samiti (VSS). It 

was ascertained from the interaction with villagers that regular coordination 

meetings and their involvement during and after execution of works are necessary 

for ensuring proper monitoring and smooth implementation of work that was 

missing in the present case. 

E) Withholding of Payments: 

In view of the delay in execution and the damage caused to poles and trees, the DFO 
has withheld all payments to the contractor apart from realizing the penalty. 

F) Site Quality and Requirement of Works: 

The site quality of the crop ranges between /ll. Considering the crop conditions and 
close proximity to a larger waterbody, no further soil moisture conservation works are 
required at this location. It is recommended that such works be shifted to other 
suitable forest blocks. 

G) Recommendations for Future Compliance: 

To avoid recurrence of similar issues, the following measures are recommended: 

Regular patrolling and intensified supervision of works. 
Proper assessment of site suitability prior to execution of future vworks. 
Active involvement of the VSS at all stages of planning and execution. 

Forestry works are highly sensitive in nature and hence no such works should be 
left for execution in forests to the contractors alone. Contractors should be 

continuously be guided and their work should be monitored continuously. 

This report is submitted for the kind consideration of the Hon'ble Tribunal. 

V. Kartthick, IFS 
Conservator of Forests, PSM 
Office of PCCF (HoFF), Odisha 

File No. 8(33)414/2025/FCE (Computer No. 281239) 

12 

Digitaly signed by 
Shashi Shankar Pathak 
Date: satmslhrar, IFS Dy. Irnspecoi General of Forests, 

Regional Office, Bhubaneshwar. 

Generated from eoffice by SHASHI SHANKAR, DIGF(SS)-O/o ADGF (C), DEPUTY INSPEcTOR GENERAL OF. FOREST, RO-ECZ on 10/12/202s oz. a 

/148462/2025 
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[4nnexvrce- Gt

,'i,g/.r1, I

if
FOREST HEAD QUARTERS, ODIS}IA

OFFICE OF THE PRINCIPAL CIIIEF CONSERVATOR Or FORESTS
ARAI{YA BTIAWAN, BHUBANESWAR-z3 ..,.., .. :. . .., . ,

v.,ro no' j0pl t'oo lctvl'n1 'r'27-pii,'. 'l[i Ir ]

ljirubanc.srr.nr batc,t fi197 Mnr,:t-.2(r7n t 
,..,',, 

1.1' tl' !.'l tf'.J',l'\
The Regional. Chief Clonservator of For-csts, ,...i'' --Anqul Circle ., :. 

;.: ;.'.. t. -

Revised DPR for execution of sMc intervcntions under iiMgapc i"

Cuttack Forest Division d$ing 2023-24

Rcf: Your rnemo no ?43/ lF{Pl-15/2O23 dated 23{n Febrlar! ' 
2024

The revisecl DPR on SNIC tvotk 2o22-23 of Cuttack Divisioo forwarded b't

vou was examined u.t.. ti-'i" ouil:t-"rla tr.'l] ol'""""'ions maclc arc furnished belo''v for

To

Sub:

neccssan comllliances'

iil lt is obsen'ed LhaL tllc numbcr of ciifferelt inten'cntiorls prcscribed in

thc DPR has '"";';;;';";; 
i"""'"'d :11:;Tt,j':.'.'HX"JJ

the DFO The list of inten'enions prescrt

interventiol-ls t"""t""d it tt'ao*a --,T::;1";:*f t 
r?::":: :?

justify the deliation in each of thc iutervcntror

dimension of waterbody is to be justified'

{ii) The Geo-locations of each inten'ention-sites are to be repotteci for

LBCD, wlre *":; ;;;" "t;J 'stt'f"". Dvke' water bodv ln casc of

sI assered'''' "'.i il"-I"" 
Joottti"utt' :: fl:"?i:i.#'::;11:i:::

t'"?" p:o"tut"rn area where ircnche$ glc nt

is to be provide;:'#;;;;;"; *'""I' :-'1t-' 
proor rrench' Eanhen

Bunds' the *tt" """d'I:ttt:l 
of those linear invernLions are 10 be

mcntioned in ei'ery 30 meter'

(ii, 
'n" 

*^rfu^"nmct't area']howing inten'endons proposed is ro be

submitted'

Thc comPLiatce

irnmediately for record

bftcl: As dbove

s to t}lc abot'e observations are required to be furnished
'unJ 

n"."""* "onsideration 
at this end-

McmoNo 5 065 Dated (9t' CI* aOeg

Copy loflrarded to Divisional Forest Officcr' Cutta

nccessary comPliancc'

Chief tive Ofticer,
State Autho q , CA\,IPA

ck Division ftra infotmation arld

v
Llhief Exccu ()ificer,

Stirte Auth , CAJ\{PA

Tirae G?t a++"daA
')--\

Divlrlonal ForoSI Officot
Cuttack Forest Olvl3lon

\'

108



109



A,) /

Revised

Detail Proiect RePort (DPR)

for SMG Works under GomPensation
Money through OMBADC Funding

For the Year 2A23'24 (DPR ot 2O22'23)

Cuttack Forest Division

Prepared bv:

Divisional Forest Officer
Guttack Forest Division

<ffLt^I-

\*
D ivirlonal F offrcct
Cuttack Forest Olvi8lon

J
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GENDRAL ABSTRACT OF' SMC WORKS UND
FUND 2023_24

ER OMBADC /-t-'tii
)

Nante of Range

DI\TSION ABSTRACT OF PROPOSED SMC WORKS UNDER
OMBADC FUND 2023-24 (DPR OF 2022-23)

c.-

2>{-d
Divisional For€st Offi cer
Cuttack Forest Division

Ti,a"
\'

,>6

Divlslonal Fortlt Oftlcrt

Amount
Approvcd DPR

(cTRAN)
Proposed

Daliiora Ran 3.73,2 s,403.05 3,62,72,744.14
.lajpr.rl Road Range 1,07.0s, r00.00 1,06,76,824.70
Sr.rkindl Range 4,(r4.68,237.15 4,s0,48,514.94
Tomka Range 3,13,s 1,946.30 332,84,811.93

12,58,50,686.50 12,52,78,895.71

CLTTTACK DIVISION STRUCTURE COST'
PROFITINCLUDING CONTRACTOR

O\,ERItr,AD CHARGES & LABOTIRCESS

12,5 8,50,686.50

GST @18% 2,26,53,123,57
5Yo Management Cost 62,92,534.33

Division Budget 15,47,96,,344.40

Say:- 75./7,96,344.0O

CT]TTACK DIVISION STRUCTURE COST
INCLTJDING CONTRACTOR PROFIT

OVERHEAD CHARGES & LABOI.'R CESS

12,s2,78,895.7 t

Total:- 12,52,78,895.7r
Add OGST 9% 1,12,75,100.61

Add CGST 9% I,12,75,100.61
Total:- 14,79,29,096.94

Say:- 14,78,29,097.00
Add Contingency, Monitoring, Evaluation,

Documentation etc. 2o/t

25,05,577.91

G,Total:- 15,03,34,674.91
Say:- 15,03,34,675.00

Cuttack Foreot Dlvltlon

n\fi

Totrrl:-

(DPI{ OF 2022_23

""

DI\IISION ABSTRACT OF SMC WORKS APPROVtrD
(CTR\N) UNDER OMBADC FUND 2023-24 (DpR OF 2022-23)
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